ANNEXURE-5

Name of the corporate debtor: M/s Shivkala Developers Private Limited;
Date of commencement of liquidation: 24.11.2021;
List of stakeholders as on: 30.06.2022

List of Operational creditors (Government Dues)

(Amount in v )

: 3 2 + s Details of claim admitted
Details of Claimant Details of claim received Kmeniof
" ' 5 Amount of |any mutual Amount of
SL Amount covered [Whether lien / |% share in 6 d b Amount of Iai d R rks, if
No. D G t Ip r 4 A telaiad Amount of claim |Nature of|by lien or attachment total amount nﬂ—”= Kerol =nu__u. " claim rejected n-...ﬂ ::. o T
AT ML ALB s et ROLRL admitted claim attachment removed? of claims i -..__.“_.M e et VEENCAton
pending disposal |(Yes/No) admitted b

i = 14.47% NA - No claim has been received during

1 %no“n E—n Central - 18555300 18555300 ocC NA NA - NA liquidation. Hence previous claim is
it reiterated.
5.59% NA - No claim has been received during
2 |Duties & Taxes Central - 7180592 7180592 OC NA NA - NA liquidation. Hence previous claim is
reiterated.

3 |Noida Authority State 22.04.2022 92926274 92926274 oc NA NA 72.46% - NA - NA 'The claim has been admitted

Noid ity(Jal NA
4 cmo“_uhh”wﬂ_i State 22.04.2022 1,019,736 1019736 oc NA NA 0.79% - . NA  {The claim has been admitted

NA The demand of Income Tax for the FY

oo T 2011-12 is treated as per the provision of

5 Department (Penalty) State 23.03.2022 8,550,000 8,550,000 oc NA NA 6.66% - - NA IBC, 2016 being the appeal has been
dismissed against the said order
Total 128231902 128231902 100% 0
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